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h .... jointly approached the Central 
Government to increase the quantum 
of the Central assistance to ttle two 
l!ltate. from .0 to 80 per cent. for 1m. 
"lamenting their next year'. plan; 

(b) If 10, the reaction of Govern-
_nt thereto; 

(c) whether the.e States have JoInt. 
IT made lome plan. for joint imple· 
mentation; 

(d) It sO, what are tho.e planl; 8n~ 

(e) whether they haTe been examin-
.. ~ the Central GoveITlment! 

The Mlnl_ter of Planning (ShrI 
AlIoka Mehta): (a) No, Sir. 

(b) to (e). Do not arise. 

Resourc.. for 1966-&'7 Plu 

1.1. Shrt Rameshwar Tautla: 
Shrl Himatslngka: 
Shri I •• htan Chaudhry: 
Shr! D. C. Sharma: 
Shr! Narayan Reddy: 
Shrl Bagr!: 
Dr. Ram Manohar 1.obl.: 
Shrl Yash,,,1 Singh: 
Shri Madhu Um.ye: 
Shrl Kishen Pattnayak: 

Will the Minister of Planalnr be 
pleased to state: 

(r.) whether it is A fod that the 
pl:mnjn~ Commi~sion had 9!\ked th" 
State Governments to resort to emer-
rency levies to provide ndt'"quate re~ 

IOUTCl'R for the annual Plan for 1966-
67; and 

(b) If so, the Stnle Government.' 
re.ction to the proposal? 

'ftle Mlnt~ter of Plannlnl' (Sbrl 
A.oka Mehta): (a) Planning Commis-
sinn had suggestf'd ~dditional resourees 
mohi1i~ation of R:o;, 120 ('rores by Stat~ 
Government. for financing the State 
Plan. In 1966-67. 

(h) In the dlscu .. ion. with PI'(In. 
nin~ Commlc:!':lon. the St:\t(· Govern-
ments 8!r"ep d to rai.e additional re-
eource.9 of about Rs. 102 crores for the 

State Plans for 1966-67 througll 
changes in taxation and the reVISIon 
of irrigation rates, electricity tariff. 
etc. in the current year and/or in 
1966-67. Measures for raising a can· 
siderable part of this amount have al-
read,. been adopted or announced br 
State Governments. As for the 
balance 01 the addition'al amount, 
which has yet to be raised, the position 
would be known only when all State 
Gavernmrnts h~vc presented their 
Budgets for 1966-67. 

Tajewala Bead Worko 

I9%. Shri Rameshwar TalltIa: 
Shri mmatlln~ka: 
Shrl Oa.k.ar Lal Be .... : 
8hrl Narayan Reddy: 

Will the Minister of lrrl,at1on .... ~ 
Power be pleased to state: 

(a) wh~ther it i. a fact that the 
Minister of State in his Ministry h .. 
suggested the replacement at the 
Tajewala Headworks by a new bar-. 
rage; 

(1:) it so, the reasons therefor; and 

(c) how far N1i~ suggestion has been 
accepted and what are it. likely ad-
vamtae:e-s? 

The Minister of Irrigation and Power 
(Shrl Fakhruddln Ahmed): (a) The 
Minister 01 State in the Ministry of 
IrrigatiOn rand Power suggested re-
modelling ot the existing works by 
building a barrage at the p"esent site 
utilising the right under sluice portion. 

(b) Uttar Pradesh has been experi-
encing some difficulty in drawing its 
share of waters in the Eastern Jamuna 
Canal from the present structure. 

(c) The suggC'stion h8~ been acC"epted 
by the State Governm.nts ot Uttar 
Pradesh and Punjab. The advnnt'lgel 
will be that the Eastern Jnmuna 
Canal. wilt draw its supplies without 
any difficulty. 




